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| TEM NO 5 COURT NO. 3 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

G vil Appeal No(s) . 6815/ 2014
U P. RAJKI YA NI RVAN NI GAM LTD. Appel | ant ('s)
VERSUS
L. N. GUPTA Respondent ( s)
(prayer for interimrelief and office report)
Date : 09/03/2015 This appeal was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR, JUSTI CE AM TAVA ROY

For Appellant(s) M. Tushar Bakshi, Adv.
M. Rajat Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
Li st on 27.03. 2015.
(Jayant Kunmar Arora) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar
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